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Public Notice

| hereby declare that my Registration
Certificate No. XVII-11876
Date14/12/2014 MNC Diploma
Certificate No. 49631 Date 3/5/2001
(Nurse) & Registration Certificate No.
55994 Date 3/5/2001 (Midwife),
Diploma No. 9566 Date 16/7/2000
(Midwife) have been lost by me hence,
| request the Registrar, Maharashtra
Nursing Council, Mumbai to issue me
duplicate copies of those Certificate.
Place: Mumbai
Date: 23/12/2023 sd/-
SIGNATURE
NAME- CHRIS EVERT PAUL VICTOR
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IN THE COURT OF SMALL
CAUSES AT MUMBAI
(BANDRA BRANCH)

R. A.E. & R. SUIT NO. 308

of 2021

Mrs. Esther Mary D'Mello w/o
Zeferino John D'Mello
Aged : 88. Years, Occu : House
wife, Residing at, D'Monte
House 30, D'Monte Street,
Bandra (West), Mumbai-400050
Through  her  Constituted
Attorney;,
Ms. Cheryl Esther Marie Dmello
Aged about 61 year, Occ :
retired, Residing at, D'Monte
House, 30, D'Monte Street,
Bandra(West), Mumbai-400050
...Plaintiff
Versus

Mrs. Josephine Cardoz
(middle name not known)]
Aged : around 80+Years, Occu :
House wife, Last known address
: Room No. 2, (i.e. middle Room
of chawl), bearing House No.
H/412(9A), CTS No. A/606,
Chinchpokli Road, Bandra
(West), Mumbai-400050
...Defendant
To,
The Defendant abovenamed,

Whereas the Plaintiff
abovenamed has instituted the
suit against the Defendant
praying therein that the
defendants be ordered and
decreed to quit and vacate amd
hand over to the Plaintiff, the
peaceful and vacant possession
of the suit Premises viz. Room
No. 2 (middle room),
admeasuring 15.59 sqg.mtrs. or
thereabouts (Carpet area), in
the ground floor chawl bearing
House number H/412 (9A),
standing on Plot of land bearing
C.T.S. NO. A/606 of Village
Bandra, Gaothan, Taluka
Andheri situated at Chinckpokli
Road, Bandra (West), Mumbai-
400050 and for such other and
further reliefs.

You are hereby summoned to
file your Written Statement with
a list of documents relied upon
on or before 15th January, 2024
at 2.45 P.M. and appear before
the Court Room No. 40 in
person or by a duly authorized
Pleader of the Court, duly
instructed and able to answer all
material questions relating to
the suit. You will bring with you or
send by your Pleader, any
documents in which you intend
to rely in support of your
defence and you are hereby
required to take notice that in
default of filing the Written
Statement or your appearance
on the day before mentioned,
the suit will be heard and
determined in your absence.

Given under my hand and

2023
% Additional Registrar

the Seal of this Hon'ble Court,
Sd/-
Dated :- 18/12/2023

this 22nd day of November,
(Atul. G. Rane)
Place : Mumbai
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U.P. CO-OPERATIVE SUGAR FACTORIES FEDERATION LTD.

§-A, Rana Pratap Marg, Lucknow
SHORT TERM TENDER NOTICE

Ref no. BETLUPFTECHATHI2023-24 Cated;.22.12.2023
On line e-fenders are invited from manufaciurers (as per details given in fender documents)
for SUFPLY AMND ERECTIOMN OF 25MM & 40MM LRE SLAP LAGGING AND
PUBLIC NOTIGE _ AT ESAATNE ) ALLUMINIMUR CLADDING TO OUR 22 Cooperative Sugar Factosies (EXCEPT RAMALA

. AT A.C. Market Building, 3“ Floor, 1 Shakespeare Sarani, Kolkata — 700071 & SATHIADN IN UTTAR PRADESH from Criginal Manufacturers and experienced parties.

O OV INO s TOVRD S The e-tender documnents with detailed specifications, terms and condiions etc. can be

FEDEEAL BANK (As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002) downleaded from e-tender portal hitpfetender.up.nicin Eb federation  website
YOUR FERFECT BAMEING FAR THNER
Branch Kolkata/ Behala

We would like 1o inform fo the general
publec that the Original Cerificate of
Registration ssued by Reserve Bank of
India, bearing Mo, B.05.03416 lo lhe

Whereas, the undersigned being the Authorised Officer of the Axis Bank Ltd MWL ime 1ot ! ing Direct i -
under the Securitizgtion and. Reconstruction of Financial Assets and ww upsugarfed org time 1o time. Thie Managing Direcior Federation reserves the right 1o

Enforcement of Security Interest Act, 2002 and in exercise of powers conferred| | can¢el any or all bidsiannual e-bidding process without assigning any reason Lo & decision

ing

company, Mfs. SITALSAT TRADERS under section 13(12) read with rule 3 of the Security Interest (Enforcement)| | of Federation will be final & binding [RAMAKANT PANDEY)
PAT. LTD. a MonBanking Firancal . , Rules, 2002 issued a demand notice calling upon the borrower/s/guarantor/s [MANAGING DIRECTOR)
! Sl d =10 J JUC to repay the amount mentioned in the notice along with contracfual rate of
Company, has been destroyed due to the ![rﬁteres_gi plu? penal interest, charges, costs etc. within 60 days from the date of FORM G
[ ] fire incident took place. The original Customers are hereby informed that our branch at Kolkata/ e said notice. , , o INVITATION FOR EXPRESSION OF INTEREST
certificate along with ather documents of| §| Behala will be shifted to “598, Diamond Harbour Road, Kolkata, Tir\],ir? ?g%eg’jr’%ﬁg?/;}gﬁg;;‘,?t%'{}g ﬂi"ggé?cﬂ?g’? g,}g?haen:,%%rfité r}ﬁtggn'grgf*ﬁ%% iUnder Regulation 364 (1) of the Insohvency and Bankruplcy
he company was fully buemt and ddina)” ﬂ] i Si ibe in b [Insoivency Resolulion Process for Corporate Persons) Regulations, 2016
L Hamny : West Bengal - 700034 (BSNL, Behala Building)” shortly. e undersigned has taken possession of the property described herein below | y P g ;
destroyed dus o said wnfartunate in exercise of powers conferred on him under section 13(4) of the said Act read RELEVANT PARTICULARS
incident, As part of shifting, safe deposit lockers will also be shifted to the %g‘ tglélﬁo%vgfr/tslg use?rlgnlt-\:;}zs ignptgr?iglﬁ;? rgﬁgtlﬁgeguﬁrcel?nagsgeral are hereby 1. | Name of the corparate debior along Precision Realty Developers Private
; Ha i ' ’ , . jth FAM CINGLLP n imited (F 2ry b 1 85 Kagn Ves
For SITALSAT TRADERS PVT, LTD. new premises. Customers may take steps to remove fragile items cautioned not to deal with the property and any dealings with the property will be " o i";fﬁﬂf}fgﬁari l'ilnl:-rulili;? o
4 Synagogue Street, Sth Floor, from the lockers, if any, before 15/01/2024. subject to the charge of the Axis Bank Ltd., for an amount mentioned in the notice :.JT';I:IEUI:IP."FEUI'JTF'.T{:TE.QG?
Kolkata - 700001 along with interest thereon and penal interest, charges, costs etc. from date of (A e z ; ¥ IHI = : dﬂflﬂ 7 T
Seli- Kindl h h for furth ils. demand notice. 2 ress of the registerad office . urrent Registere ce: Shop Mo, 45,
EIE*TE Egn:;ﬂ;%m Dirselar indly contact the branch for further details The borrower's attention is invited to the provisions of Sub Section (8) of Greund Floor, F wirg, Krigha Arcade,
e Sectior:j13 oftthe SARFAESI Act, 2002 in respect of time available, to redeem the buiking Mo. 11, Yashwant Sheusti, Khaira
secured assets. 1504
Flace: Kolkata For Federal Bank Limited Name & Address of AYEL: ZRLRSIANI ARG 1L Iﬁﬁg;;gﬁ:;?ﬂﬂﬁ MR
c Date : 23.12.2023 Branch Head Borrower / Guarantor (B;; gate 0; Bemand Notice Previous Heglst:ercd Office: Knowledge
ate of Fossession House, Shyam Magar, OFf. Jogeshwas -
-MIT. SOUTTyaucep Ddric ARs. 1,870,996.95/- (R "..'ikl'.'r_ulilinhR:ﬂdJn;eshwa'iJ-Easl
c s/o Sri Goutam Banerjee Eighteen Lakhs Seventy Thousand _ | Mumbai 400060
I i gslﬂn%aésloléth Eﬁzaf Gogogjvq Nine Hundred Ninety-Six and| |3 | URL of websie :
Woeast ’Be?l gl’- 7a1r332;nan, nee Ninety-Five paisa only) due under 4 | Datails of place where the rrajonty al | Irmovable assets - Burdwan Wesl Bengal
2.Mrs. Mgumita Dutta Loan A/c No. PHR000505024463, foced ass-apl:a ara located. o -'-:-!-:wut-ie assats | Nol yet idenified -
. : SAM LARGE BRANCH wio Sii SoliTyatiecn Banerjee | 8 on 16.06.2023 s amounf | SRR oG R R
m ‘sﬁﬂa ddb I“[l] al Bﬂﬂl\ . residing at 43/6 Chandi Ghosh Road, | includes interest applied tillj = | =188 SEaaclly & MET AreCLes: Sevises. | et el IBETTTe
- . 14, India Exchange Place, 1st Floor, Kolkata - 700 001 Regent Park, Kolkata — 700040 15.09.2023) 8. | Quantity EII'IIIie vale u:g-'ralrj- proguCts gz:azﬁﬁ-:i'f Sariogs an'-:uuntgg et
I — . et , : oth residing at 66, 3" floor Posta B) 1509.2023 sarvices sold in kast financial year : lakhs as per audied financia
TATETETE f‘ ALLAHABAD E-mail: samlkolkata@indianbank.co.in, br.samlkolkata@gmail.com | | park, P.S Bansdioni Kolkata — | o) 19092 , stemant for inncied veer ending 1.03.2023
=G | S A & C) 21-12-2023(symbolic) i
K010 \/ Bee eI 0003 gOOO?O also, at/FIat no. ?éB 3 Flé)or Koo il Rent oo i Wardhote].
_Ro -£4 ae:1o0.12. outhwest /Back Side Sri T F ; T35
T Ramkrishna Premises No.6,Bandipur T | P00 of Sngiojes: WOrmme Bovdilnl
c 0 Road, Mistiripara, P.O Purba Putiyari, 8. | Further details including lst avaibable firancal | Details can be sought in electranic form
. - . - B i i = i : -\Ih
M/s Sti Venkateswara Agency (Borrower) Smt-MinuDey (Proprietor) Kolkata - 700093_ _ ﬁfé‘?ﬁlﬂ “”éi.ﬂﬁjﬁi" [fl’ I:f&béeﬂﬂ-i I_':iﬂﬁ by emai at: ip.prdpHmgmail.com
@ Address 1: 330, Jessore Road, Deshbandhu Park, P.O. Habra,| 330, Jessore Road, Deshbandhu Park, P.O. Habra, District- Al that on " of the Fredecis u:uhr"er pm::e&s e E'.'ﬂlﬂli:lllﬁ a?h
District-North 24 Parganas,WestBengal-743263 North 24 Parganas, West Bengal-743263 building having super built-up area of 680 Square feet together with| |% | Eligibisty for reselution appicants under | Datails can ba sought in elactranic farm
w Address 2: 88, Satin Sen Road, South Habra, Ward No. 14, undivided, proportionate share of land admeasuring 3 cottahs 4 chittacks saction 25(20h) of the Code s available at | by emad al: ip.prdplfgmail com
Habra, District- North 24 Parganas, West Bengal-743263 lying and situated at Mouza Bansdroni, comprised in J.L. No. 45, R.S Dag No. 10, Lasl dale far receipl of expression of interest | 08" January, 2024
381, Khatian no. 586, Dag No. 14, Premises No.6 , Bandipur Road, ( Postal - e Mt
ShAmitava Dey (Guarantor) address as P-4, Bandipur Road) , P.S — Regent Park , Kolkata — 700093 ,| | " | Mt of issue af ihe provisional it of 18" January, 2024
I 330, Jessore Road, Deshbandhu Park, P.O. Habra, District District — 24 Parganas ( south) under ward No. 114 , within the ambit of | Prospechve respiulion appecants - :
L ” North 24 Parganas. West Benaal-743263 Kolkata Municipal Corporation, consisting of Two bed rooms, One 12| List date for submission of obpctions o 25 January, 2024
m 9 : 9 Drawing/Dining cum Kitchen , One Toilet , One W/C and One Balcony along provisaonal fisd applicants
“ Show Cause Nofice for Declaring as Wilful Defaulter with all fittings and fixtures and all rights in all common services , passages 3. Date of ssue of final list of prospeciive o7 Fetruary, 2024
m Alc /s Sri Venkateswara Agency ad COfaCIIItIS of the building together with easement rights | resolution agpkcants -
. ame ress o . 14, Data of f mifarmat arandum, 07" Fabn 2024
H Q | o Branch: SAM Large Kolkata Branch Borrower | Guarantor g; thi gl; Eggmsaegi ir\(l)ﬁtlce - Efalu:u;f':fﬂf“"an:j"‘rz;LZ;'?;:[L::JL'IJHEI Lol
ear Sir . :
’ . . . - . plans 1o prospactive rasalulion apalicants
At the request of the borrower, Bank through its AJC Bose Road Branch, Kolkata, sanctioned CC of Rs. 1.60 Cr., WCTL of Rs. 1.27 -VIT. S Ald SdrRe \.RS.2,U25,£57.01/- (Rupees Twenty Lakhg 1 - : | e
! ' ' ' 15, Lasl dete for submissean of resolulion plans | 08" March, 2024
@ Cr. & FITL of Rs. 0.03 Cr. for Distributor of FMCG Companies, Reliance Jio to M/s Sri Venkateswara Agency where 1stis borrower s/o Sri Prafulla Sarkar Twenty-Three Thousand Two Hundreq = e : & E :
, . ) . 2.Mrs. Krishna Sarkar Thirty-Seven and Fifty One paisa only) dud | 6. Precess email 1D o submit EOI ip.prapl@gmal.com
® 0 firmand 2nd is Proprietor and 3rd is Guarantor executed documents/ agreements w/o Sri Subrata Sarkar d 4 Loan Alc N VPHROZ370531§288 — L
. IS S : , , Ut under Loan A/c No. Sl
Borrower has defaulted in meeting its payment/ repayment obligations to the Bank as per terms of sanction. Despite of our best %0’(“ . r%S'd'gg at A'25 r~tJeSBS.°r? as on 13.09.2023 (this amount includes CA. Pradeep Kumar Hah,'a
e efforts the borrower has failed to regularise the account deliberately and at last as per RBI guidelines the above accounts has been Ggﬂripuruwalilggri Plurrl? ° 760521' interest applied till 13.09.2023) RF for Mis. Precision Realty Developers Private Limited
classified as Non-Performing Asseton 06.12.2019. Also, SAI BABA ENTERPRISE| B) 14.09.2023 Date: 23 December 2023 |BBI Registration No.: BSI/PA-DO1IP-PO1104 (20171811780
= Bank has also observed number of misconducts in the operation of account & non-compliance of terms & conditions of sanction and gfaprr]e”;sne: no. 6%0% . g?'gmﬁ C) 18.12.2023 Place; Surat Email. ip.prdpiggmad com
ﬂ more specifically under noted ones which is/are out of four actions set out by Reserve Bank of India for declaration as Wilful| | 700132 Alsog, at Flat No.3 1°* FORTE
Defaulter. ,fAI\Ié)A%'I[MEI\IIDTEHB Iﬁ" N CF\IABE PUBLIC ANNOUNCEMENT
, Holdin 0. i i
Action of the unit/company, which is/are out| Reason & evidence which proves the action ot the unit/company & also Jessore Road, Ko?kata — (Regulat'on(ﬂiz;L:‘t?olnnﬁ,?glce::s% aRnecgazglérnuspt%%c;ard of India
i iustificati i i 700132. P.S Airport. :
U of the. four actions :set out l?y Reserve Bank| supportjustification for declaration as wilful Defaulter _ Irpo FOR THE ATTENTION OF THE STAKEHOLDERS OF
of India for Declaration as Wilful Defaulter Al that one FDESIC' I.p"? III .UEI thein '"I‘Eﬁnab'e I 'Upell_ty (Secured Esf Sletsl )uilding M/S. DQ ENTERTAINMENT (INTERNATIONAL) LIMITED
_ "'Clause 2.1.3(a)- Capacity to pay but unwilling| Networth ofthe borrower guarantor was as under namely “Debangan” having super built up area of 1180 sq. ft , consisting of| |31 PARTICULARS DETAILS
topay: | . Three Bedrooms , One Dining -cum-Drawing room , Two Toilets-cum-privy , , , —
— pay. . o Name Designation NV (in Crs.) Ason One Kitchen and Two balconies together with undivided proportionate share| [_1{ Name of corporate debtor DQ Entertainment (International) Limited
The unit has defaulted in meeting its payment/| NVinoDe PTODTEToT 733 06122079 of land admeasuring 11 cottahs, 14 chittacks and 42 sq. ft lying and situated at 2| Date of incorporation of corporate debtor 13/04/2007
repayment obligations to the lender even whenit| y P ' e Mouza — Ganganagar comprised in J.L no. 49, R.S No.1 ,Touzi no. 146, R.S . . . , ,
pay g | . - 3| Authority under which corporate debtoris Registrar of Companies, Hyderabad
has the capacity to honour the said obligations. | [ Amitava Dey Guarantor 10,63 37.08.20718 Dag No. 341, R.S Khatian No. 98, R.S Dag No. 357, R.S Khatian No. 108, i comoratediregistered '
: . = & i | being Holding No. 36 now 32/26 , old Jessore Road , Ganganagar , Kolkata — P 9
TOTAL 12.96 700132 , P.S Airport, District 24 Parganas (North) ward No. 16(old) 26(new)| | 4| Corporate Identity No. / Limited Liability | 921137G2007PLC053585
! As such borrower/guarantor has the capacity but willingly not repaid the Bank within the ambit of Madhyamgram Municipality. ldentiication No. of corporate deblor
N A f 5] Address of the registered office and principal 644, A Colony, Road No. 3, Banjara Hills,
h |  dues. Boarr::)?lvir ldet:g?asnct)or B) Date of Demand Notice office (if any) of cgrporate debtor e Hyder:t;:ga- 5%88%4, 'Iq(-:z'alangc;na, I:c;}J:.ra "
Siphoning of Funds: 2.1.3(c): As per stock audit report dated U9.12.2019 by M/s Sunil Foddar & Associates, i €) Date of Possession 6. Date of closure of insolvency resolution process = 11 September 2023
The unit has defaulted in meeting its payment/| stockof Rs. 1.35 Cr. and book debt of Rs. 2.03 Cr. was available at time of stock ;}OMST}&';‘#H’;;#TN%'} Prasad Lakhs Twenty-Two Thgusand Fivel | 7/ Liquidation commencement date 21 December 2023 (NCLT, Hyderabad Bench passed order
repayment obligations to the lender and has| audit. However as per visit report dated 03.09.2022, operation of the unit was 2.Mr. Barkha Singh Hundred and Forty-One only) due under| of corporate debtor dated 20 December 2023 vide IA(IBC)/1485/2023 in CP (1B)
siphoned off the funds so that the funds have not| closed and no stock was found lying in the premises. Credit turnover from c/o Anuj Kumar Loan A/c No. PHR000504919064, as on No. 402/7/HDB/2020. (Order received on 21 December 2023
been utilized for the specific purpose for which| 05.12.2019 till date in the account is Rs. 1.68 Cr. However out of this credit both residing at Home No.08, %?é:eos-tzgz?I)ie((:lﬂ':ill|80382n002u€2t3)l r;‘r’]';%ess 8| Name and registration number of the Insolvency ~ Venka Reddy Bathina
finance was availed of, nor are the funds| turnover of Rs. 1.68 Cr, Rs. 1.27 Cr is the credit from WCTL account on Eg%amal\l_j\’lc\;\;%sﬁ (;(Ejvtcggas\ghgg 2,63,604?23/- (Rup'ee-s Two  Lakhs Professional acting as liquidator Reg.No. IBBI/IPA-002/IP-N00645/2018-19/12032
available with the unitin the form of other assets. | 05.12.2019 on account of restructuring of the account, resulting effective credit Go vFi) ndpur, Ghorabandha, SiXty-Three Thousand and Six Hundred § 9 Address and e-mail of the H.No.8-2-603/1/10, Second Floor, Krishnapuram, Road
turnover in the account is merely 41.00 Lac which indicates that borrower has Jamshedpur, Jharkhand — 831008 | Four and forty-three paisa only), due liquidator, as registered with the Board = No.10, Banjara Hills, Hyderabad, Telangana - 500034.
di f . . ' under Loan A/c No. HTR000505051400 bvres123@gmail.com
isposed off the stock but not routed the proceed in to cash credit account and Also, at Flat — B3, Chayal as on 03.10.2023 (this amount includes . : .
siphoned the fund for other purposes. Apartment, 3" floor, Holding No.| interest applied till 03.10.2023). Totaling | 10. Address agd e-ma!m#et{seﬁdﬂir :-N3-§2-$83Q/10, S?ﬁndHF|80ry Erlghfruram’ 50003
' = 3397, Jaganathpur,R.K Mission| to an amount of Rs. 15,86,145.43/ correspondence with the Liquidator oad No.10, Banjara Hills, Hyderabad, Telangana - 1
The above evidence of wilful default on the part of the Borrower and proprietor and guarantor has been examined by the Bank's Pally,Rajpur Sonarpur, P.S| (Rupees Fifteen Lakhs Eighty-Six dqeil2022@gmail.com
Wilful Defaulter Screening Committee headed by the Executive Director. The committee has concluded that an event of Wilful Sonarpur, Pin- 700150, South 24 Eg?tl;f’.?ﬁfegggisguonrﬂ;‘;d Forty-Five and 174 ast date for submission of claims 19 January 2024
Default has occurred. Parganas B) 03.10.2023 Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has ordered th
Take Notice that in view of RBI guidelines the names of the Borrower Firm M/s Sri Venkateswara Agency, its Proprietor Minu Dey C) 21.12.2023(symbolic) commencementof Liquidation of DQ Entertainment (International) Limited on 20 December 2023.
and Guarantor Amitava Dey have been proposed to be declared as wilful Defaulter by the Bank due to the above reasons. —Description of the Immovable Property (Secured Assets) | Ilr:msst?lvkﬁ? Oﬁi;soﬂfoegegffg 'j;eu”; ("gggftt'g?ﬁg I:_Im(ljt:?ora - tﬂirzgﬁrgigerﬂ ol ;3 :”:ir: gt E?ee'
In case you desire, you can make a representation/submissions in this regard within 15 days of receipt of this letter hereof tothe| | All THAT Flat No. B-3, on the 3rd floor at North West Side of the building No.10. P v 20 q 9
Bank. Beside this, if you desire, a personal hearing can also be given. Please note in case no representation and/or no request for 23;/'(?3 bSelJrF])erngU1"1t Uh% a";eaa(r)}fa?;; c?fq;J;(;es feztrealgé% c‘)"r/]'tph ;”?OC% ?I?)g(rmg The financial creditors shall submit their claims with proof by electronic means only. All other creditors ma
said personal hearing is received within stipulated period or Bank is not satisfied with the representation/submission made by you, | | £P4<E B, Fo- gn am\glyg YA APARTMENT" gether T ey | | submitthe claims with the proofin person, by post r by elecironic means.
Bank will go ahead with s decision of declaring &also informing RBI, CIBIL and other Credit Information Companies, names of the | | proportionate share of land admeasuring 10 cottahs and 4 Chittacks lying and| | Submission offalse ormisleading proof of claims shall attract penalties.
. . : : : . . : In case a stakeholder does not submit its claims during the liquidation process, the claims submitted b
Borrower and proprietor and guarantor as wilful defaulter and also will take appropriate legal action. situated at Mouza Jagannathpur , Madanmolla, comprised in J.L No. 51, R.S . . .
g P P
No.44 Touzi NO 272 . R.S Daa Nos. 506535 & 536 R.S Khatian No. 142 such a stakeholder during the corporate insolvency resolution process under the Insolvency an
EAST cuAST HAI LWAY Branch Manager S ey s g : : A ; ; i Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 201
For Wilful Defaulter Screening Committee (WDSC) 230, , L.R Khatian No. 1549, L.R Dag No. 550 & 612, Holding No. 3397, shall be deemed to be submitted under section 38
Tander No. 30235902, Dt. 19.12.2023 Police Station Sonarpur, District 24 Parganas South, under ward No.8, Pin- ' Sd/- Venka Reddy Bathin
P T REFLACEMENT OF 700150, within the ambit of Rajpur Sonarpur Municipality. Liquidator in the matter o
. ' . — Dater23-12-2023 Authorised Officer DQ Entertainment (International) Limite
g EE;LE_EATEF EET;E{;EL LTLESTT?;E Place:Kolkata Axis Bank Ltd.| | Date: 22/12/2023 IBBI Reg.No: IBBI/IPA-002/1P-N00645/2018-19/1203
Place: Hyderabad Authorisation for Assignment valid till 26/09/202
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REMOTE CONTROL AND DATA i APPEMNDIX IV
ACGUISITION SYSTEM. WITH IDBI Bank Llld,rRetall Recovery Cell 1 RULE 1]
COMPREHENSIVE ANNUAL PPFAS Mutual Fund IDBI BANK Zonal Office Building (2nd Floor), 5. Sarani [y s e -
MAINTENANCE CONTRACT FOR Kolkata - 700017 (For Immovable Property)
gi‘;f:&?::;;‘:?ﬁ;ﬂ'?: :ggé:' PPFAS Asset Management Private Limited Whereas, the undersigned being the Autharised Officer of IDBI Bank Ltd, Retail Recovery Cell, IDBI Bank Lid, Zonal Office Building
POWER SUPPLY RDSO SPECIFICATION {Investment Manager to PPFAS Mutual Fund) {2nd Floor), S. Sarani, Kolkata - TO0017 under the Securitization and Reconstruction of Financial Assets & Enforcement of Security
: Registered Office: - 81/32. 8th Fl Sakhar Bhavan. Ramnath Goenka Ma Interest{SARFAESI Act, 2002 and in exercise of powers conferrad under section 13012) read with rula 3 af the Secumty inferest (Enforcamant)
NO. TUSPC/RCC/ISCADAMN133 STR: _ F'E]' & o ' KOl Co NN ORI el A D ge i Rules 2002, issued demand notice on the date mentioned against the accounts calling upon the Bommowers | Co-Bormowers having failed fo repay
tTI';E_IT';mf;ﬁT- %ﬁ :5‘]': ﬁﬂt 230 Nariman Point, Mumbai - 400 021, Maharashtra, INDIA. Tel.; 91 22 6140 6555 Fax: 91 22 6140 6530, the amount, natice is hereby issued ta the Borrowars / Co-Barrowers and the public in general that the undersigned has taken possassion of
0. o, @ . g HE Eha i tha properties describad herein below in exencise of powers conferred on hirm under secton (4] of section 13 of Act read with nule 8 of the Sacunt
(6] 1 No. (7) 1 No. (&) 30 Nos. {9} 1 No. E-mail: mf@ppfas.com. Website: www.amc_ppfas.com CIN No: - UG5100MHZ011PTC220623 \Moctakl Eonetomnt Rdes 2002, pics hf: st fueslsstrpryi b 0 y
(10) 1 Mo, (11) 1 Mo, (12) 1 Set {13} 1 The: Borrowers | Co-Bormowers in padicular ard the public m genaral are hemsby caulionad nat ta dsal wilh the properly and any dealng wilh
Monthly. Warranty Perlod * 42 months 1. NOTICE CUM ADDENDUM TO THE STATEMENT OF ADDITIONAL INFORMATION (SAl), SCHEME INFORMATION DOCUMENT ihe property wil be subject 1o the charge of IDBI Bank Ltd, Retall Recovery Gell, IDBI Bank Lid, Zonal Office Bullding (2nd Floor),
after the date of delivery at Sr. Section (SID) AND KEY INFORMATION MEMORANDUM (KIM) OF ALL THE SCHEMES OF PPFAS MUTUAL FUND ("The Fund"} §. Sarani, Kolkata - 700017 for the amounts mentionad below plus applicable interest & costicharges thereon.The borrower's altantion
Engineer!SELSVisakhapatnam (WSKP). A 4 g : myited i provisions of Sub Section (B} of Section 13 of the Azt in respect of fime svalable, o redeam the secured assats,
. ointment of Additional Fund Manager - Debt: -
Inspection by : TP PP Name of the | 1) Date of Demand Nolice
Note : Material to be supplied within Investors/Unitholders are requested to note that the Board of the Directors of PPFAS Asset Management Private Limited {'PPFAS AMC'} and Borrower & | 2] Pl"ff"f:f‘nf:af;fﬂﬂr Description of the Property
’ k S g ! % 15t g Rl IR i a3
‘-"a" : . N— PPFAS Trustee Company Private Limited ('PPFAS TC') have approved the appointment of Ms. Mansi Kariva as an Additional Fund Manager - Lao-Borrower Demand Motice
. =] I ] O aer » || 1 . . .
A15 hm 3.nz !II en Debt with effect from December 22, 2023. ""”"FE"'I"M |jq_] Eﬁigig f?wlla-lenplfiiz anr; ﬁﬂijnﬂjfzzpaég:ggﬁ E:u?a;:irl,ﬁ:;?ﬂmi ﬂ:‘ ;;E 5;;::1?
= . ] [P T . = - 13 | ~ - du ||‘|1. k) aat Bl : } X 2, I
;1;;?'11rxk$i:¢l=l"b available al : www. Accordingly, the section “Information on Key employees of the Asset Management Company’ in the SAI shall include the following (Borower) {317 2,09,14.99.92/- [Rupees |2 Gadown. 1 Kitchen, 2 Todel FIF. - 8 Bad Raom, 3 Kilchen, 1 Dining, 4 Tailet & 2 Balcony
ikl details: and Two C Nine Lakhl¥:L: No. 116, Touzi Mo, 3525, Comprised In R.5. & LR, Dag No. 3217, R 3. Khatian No, 1134,
Sr. Divisional Materials Manager - P T e mrer— 4 | Mr.Mohendra | W “TOT® TINE IR o Khesian No, 51641, 13242, 769612, ot Holding Nos. 17B/5121C & 179/5120533/G, Piot No,
FR-912/0/23-24 | Waltair ame of the Key Personnel| Age alihcation i i st Nath Paul !Fw”“" THEKand Hma'§512.-533. Police Skaticn Bongacn. District 24 Parganas (Morth), Debgarah Road, Pin Code ;
and Designation JoBamm. | ﬂﬂ:"fﬁ'ﬂgg{'ﬁ:‘;ﬁ*:i2?43235. unider Ward Mo. 12, withi fhe ambit of Bangaon Municipaiity. Which is Butted and
EAST CUAST RA' LWAY Mansi Kariya 36 Years | CFA Charter Holder| Ms. Mansi Kariya joined PPFAS Asset Management Private Limited 'E‘g-?m“:;:er? Lits 41 aai _-EDI.;:EEd a? F:IInws :I_Ethe HT.h ;}M-::l:lﬁlzni: D.n lh[EgEuuul qu-:u.r.e of Sund Shil;
(Co- Fund Manager - Debt) MS-(Finance) in 2018 as Debt Dealer. : Pl bbb bt o o st it
File No. DRM/Engg/KUR/23-24/ ; : ; : _ Mrs. Gita Kar 1) 31.07.2023 ALL THAT phace and parcel of Single Storied House land measuring about 1 Cottahs 10
E-Tender/115, Dt. 15.12.2023 B.com {Hons) She is a credit research analyst handling various companies and also a debt Bomowery  |2) 19.12.2003 Chittacks together with 4 7. wida common passage and 12 fL wide road comprised in Mouza
{1) Tender No. : e-Tender-CENTKUR- dealer. In her previous roles, she has also worked as a research associate and - 13} ¥ 18,33,157.00 {Rupees Masunda, JL. No. 34, R.5 No. 95, Touzi No. 1158, appertaining to RS Dag No. 228, LR. Dag
371-2023, Dtd. 13.12.2023 senior executive debt products for 3.5 years. " |Eighteen Lakh Thirty Three ;:;; "1}3 %ﬂd 1313 '-'“'E:ﬂf_ﬁ-b- Ehﬂ"f;" No hiﬂﬂ- hll';'f'-:l Hﬂld"‘vﬂDHD 135—1?.:'.5 : F:h:::da'r;.
ey Mir, Abhishek Kar | {Ward Mo, &, within the limits of New Barrackpore Municipality, Disirict arganas Norh,
(R ET-TE PROVISION OF PATHWAY o ; Thousand One Hundred Fifty | . :
OE T o BTN EEN e The relevant sections of SAl shall stand modified in accordance with the above, (CoBomower) |Seven Only) as on|"MChis Butted ;nd Bounded as : On the North : Pfot B and 4° . wide common E@mgef:
BOUNDARY WALL AND ROUTE NO. & All other terms and conditions in SAl of the fund remain unchanged. 09.04.2003 On the South : Road and Highdrain; On the East : Praperty of Haripada Chakraborty;
OF BOXN DEPOT/AMNGUL, ) I On the West : Froperty of Ketvan Das.
: Investors/Unitholders are requested to take note of the above. M. Indrajit Dutta | 1) 12.06.2023 [Title Deed : 1 (Mortgaged Property) ALL THAT ane flalbeing no, ZIA. 2t the norfwestem
EMD: ¥ 98,600.00. 7  CHANGE IN FUND MANAGEMENT RESPONSIBILITIES Bomowart  |2) 18.12.2023 sxle having supar bullt up area T64 sq. 1t of the building namely "Mandira Apartrent” togelher
Fh : . ; 17 {with undivided proportionate share of land admeasuring 4 Cottahs and 15 Chittacks lying and
(2) Tﬂ“ﬂﬂzru':g- ;ﬂ*:??ﬁi’;‘f““‘”} The Fund management responsibilities of the following schemes shall also be changed as under: and 3} X 36,01,920.85 (Rupees| .04 2 Mouza - Hariharpur, J.L. No. 40, R.S. Khatian Mos. 553 & 382, L.R. Khatian Nos.
(et et A i : . Thirty Six Lakh Onelynz 21831, 191, R.S. Dag MNos. 106 & 102, LR, Dag Mos. 112 & 92 at Halding No. 786,
[CIETETII EXECUTION OF CTR(S) SRBNTA R Existing Fund Manageris) Fund Manager(s) with effect from Decemher 22, 2023 | | Mrs. RupaliDutta {1, . . 1o ine Hundred {Mouians Azad Road, P, - Barasat, Disrict - Nocth 24 Parganas, Waed No. 30 (o), 32 (new)
FOR A LENGTH OF 7.813 KM ON LOOP Parag Parikh Flexi Mr. Rajeev Thakkar and Mr. Rukun Tarachandani Mr. Rajeev Thakkar and Mr. Rukun Tarachandani (Co-Borower) | Twanty and paisa Eighty|#¥hin the ambit of Barasal Municipality. Butted and Bounded : On the North by : Debdutal
LA D S LI YOS o Cap Fund (Domestic Equity Segment), (Domestic Equity Segment), Five) as on 1D.tu.24}22'§i;5:r?; e e e
¥ . . « IO
UNDER SR. SECTION ENGINEER Mr. Haynak Onkar (Overseas Equity Segment), and | Mr. Hapnak Onkar muerseag Eq_um.r Segment), and Title Deed : 2 (Mortgaged Property) ALL THAT one fiat being no. 208 &t e soufh Westem
(P.WAY) DHENKANAL OF KHURDA Mr. Raj Mehta (Debt Segment) Mr. Raj Mehta & Ms. Mansi Kariya (Debt Segment) Side hawing super buld up area #1155, ft. of the bulding namely *Mandira Apartmens” iogether
ROAD DIVISION. T R TR B T B R T T s M L ' with undivided proportionate share of land admeasuring 4 Cottahs and 15 Chilfacks lying and
Approx. cost of the work : [EIFFIRE Parag Parikh Liquid Fund | Mr. Raj Mehta Mr. Raj Mehita and Ms. Mansi Kartya siuated 3t Mouza - Hadharpur, J.L. No. 40, R.S. Knatian Nos. 589 & 382, LR. Khatian Nos,
Lakh, EMD: T 2,62,600.00. Parag Parikh ELSS Mr. Rajeev Thakkar, Mr. Raunak Onkar and Mr. Rajeev Thakkar, Mr. Raunak Onkar and 10211, 21831, 19/1, A_S. Dag Mos. 106 & 102, LR. Dag Mos. 112 & 92 at Holding No.786,
7] Tender No. s afender-EnmKUR-376- Tax Saver Fund Mr. Rukun Tarachandani {Equity Segment), and | Mr. Rukun Tarachandani (Equity Segment), and Moulana Azad Road, P.5. - Barasat, District - North 24 Parganas, Ward No. 30 (oid), 32 [new),
2023, Did, 12.12.2023 Mr. Rai Mehta (Debt S I Mr. Raj Mehta & Ms. Mansi Kariva (Debt ¢ wilhin The asmibit of Barazal Murscipalily. Butted and Bounded : On the North by : Debdudal
TR B S r. Ra j ehta (Debt Segment) r. Raj Me 5. Mansi Kariya {Debt Segment) Das: On the South by : Moulana Azad Road; On the East by : Kamalesh Sen: On the West
RELATED WORK FOR PROPOSED Parag Parikh Conservative | Mr. Rajeev Thakkar, Mr. Raunak Onkar and Mr. Rajeev Thakkar, Mr. Raunak Onkar | by : Moulana Azad Road
:g‘g;"ﬁ#i’:ﬁ:‘fgﬂ':fﬂ: E’g ?;'g: Hybrid Fund Mr. Rukun Tarachandani (Equity Segment), and | and Mr. Rukun Tarachandani (Equity Segment), Ei“;: J;'::‘I'_} 1 s (L THET 41 INCH WK DAl NI m;s“mg SENAY R TR E el T"rm
Mr. Raj Mehta (Debt Segment) and Mr. Raj Mehta & Ms. Mansi Kariya (Debt Segment) e N L LS SRR G NG mastiing 1% 20. % (arouns, roor: TU0 o I And Il Foorga &g 0.
Eﬁg:g“;: L?UT;L:::T-E&ELE: HS:E:TI;{E}: - J . J L g Mr ‘sﬁ“gﬁ:i IFt:- 3} ¥ 13,46,941.00 (Rupees |[situated at Mouza Uttar Nimta, Helding No. 87, Lichu Bagan J.L. No. 2, Touzi Ne. 172 RS,
tE';sn ity iyl st Parag Parikh Mr. Rajeev Thakkar, Mr. Raunak Onkar and Wir. Rajeev Thakkar, Mr. Raunak Onkar and thmﬂm ¥ | Thirteen Lakh Forty Six|102 Khatian No. 434, Dag No. 438 (Farmerty Hoking Mo. 3} present Ward No. 7 at 5. Roy
oy ottt S ST Arbitrage Fund Mr. Rukun Tarachandani |Equity Segment}, and Mr. Rukun Tarachandani (Equity Segment), Bomower!  |Thousand Nine Hundred |Chowdhury Road, under North Dum Dum Municipality, P.S. - Nimia undes jurdisclion of ADSR
ﬁM[J ¥ |.E.EEEI.I:II}. = ' : Mr. HEJ_MEhtE {Debt SEg!TIEI'lt] and H[ Hﬂi Mehta, Ms, Mansi HETi'g."E (Debt SEEI!'_l'lEHt] .Eu‘-:l_ Forty One Only) as on %CGE»EIPCTE Cum Dum, Desl. - Marth 24 parganas. The proparty is butted and bounded as :
Completion pariod : 04 (Four) Months Investors/Unitholders are requested to take note of the above. “’tg'“;:t ROY |18 11.2022 {On the North : By land and howse of Samer Roy Chowdhury | On the South : By 2, 3.B. Roy
ifor 5l no. 1)and 06 (Six) Months (for sl. For PPEAS Asset MaanEmEnt Private Limited I'GD;:H:-':E] Chowdhury Hoad; On tha East : 8y Boundary Wal, On the West : By 12" leel wide passaga.
nee, 2 &3 :
Tender closing Date & Time: FEY SR (Investment Mﬂﬂﬂgﬁl‘ to PPFAS Mutual Fund) ng-l:andul;:;y
hra. of 03012024 (for 2l tendera), Place: Mumbai Sd/- {Co-Barrower)
DeCmeNmaaladiens afir D Rostichamiol T Date: December 22, 2023 Director Mr. Srikrishna |1) 02.09.2023 |ALL THAT one seti-contained marble flooring residential flat at the Ground Floor, South Exst
in ”*j“]” SR D Rceptact Aot SLich Sarker  |2) 20122023 Sids, Vide Flat Mo. G-1, measuring about 700 sq. ft super buit up area mare or less consisting
e-fenders. | BT Lol F Ml b A e y | e 1 :
. I tof 2 {Two) bed raom, (One) dinting cum Srawing, 1 (Cina) Kitehan, 1 (One) Tolel, One Baloony
Complate information including e-tender MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET HISHSJ I'Er_:::m I:_l: 23,5::2!.'!5 :‘T\uﬁﬁi:;gelhgruim propartionate undivided impartible shareof Land measuring ';” cottah 10 chittaks
documents of the above e-lender is avallable _|Twenty Three Lakh FIYI0q sq. ft more or less together with a structure hying thereon comprsed in Mouza - Purba
in wabsite - www.ireps.gov.in READ ALL SCHEME RELATED DOCUMENTS CAREFULLY. Mrs.Sonali  I1housand Twe Hundred |Sinthee, J.L. No, 22, Re Sa - 8, Touzi No. 12962833, Dag No. 252, Khatian Mo, 613 & 914,
Mote : The prospective tendarers ane advisad 3 Sarker | Twenty Four Only) due as on {uncer P.5. - Dumdum, under Ward No. presently 12, formety 8, within the Municipal limits of
b revisit the website 10 (Ten] days before P P FAS &/ (Co-Barrower) 10,05 2023 150uth Durm Dum Municipality, being Municipal Halding Nao. 72 (0 53 (M), Purka Sinthaa
the date of closing of tender to note any as Lane - B, Dist, - 24 Parganas (N) Kolkata - X0. Which is Butted and Bounded as ;| On the
changes/comigendurn |ssued for this tender MU‘“JAL HJHD Morth : 12 it Municipal Road. On the South : Land under Plol No. 22, On the East ; Land
Divisional Railway Manager (Engg.) There's only ore 1ght way® I {under Flot No. 22, On the West : 16 . Municipal Road,
PR-811/0023-24 | Khurda Road Date ; 23.12.2023, Place : Kolkata Authorized Officer, IDEI Bank Lid.
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22 CASES OF JN.1 VARIANT DETECTED

India logs 640 Covid cases

PRESS TRUST OF INDIA
New Delhi, December 22

INDIA ON FRIDAY recorded
640 fresh Covid-19 infections
while the number of active
cases climbed to 2,997
from 2,669 the day before,
according to Union health
ministry data.

The country’s tally now
standsat 45 million.The death
toll climbed to 5,33,328 with
one more fatality reported
from Kerala, the data updated
at 8 am stated.

The number of people who
haverecuperated from the dis-

ease has increased to
44,470,887. The national
recovery rate stands at

98.81%, according to the
health ministry's website. The
case fatality rate stands at
1.19%. According to the min-
istry'swebsite,2,206.7 million
doses of Covid-19 vaccine have
been administered in the
country so far.

Twenty-two cases of Covid-
19 sub-variant JN.1 have been
detected in the country till
Thursday, with 21 cases being
reported from Goa and
another from Kerala, official
sources said.

In Goa, the sources said, no
clustering of cases of the JN.1
variant has been seen and all
infected people have recovered

=

Health officials perform Covid-19 test on a man in Thane on Friday

without complications.

Those infected had mild
upper respiratory tract infec-
tion with symptoms of mild
dry cough, sore throat with or
without fever, they said.

In November, 62 samples
were sent to different
INSACOG labs for whole
genome sequencing for detec-
tion of the JN.1 variant, while
in December, so far, 253 sam-
ples have been sent, the
sources said on Friday.

“A total of 22 cases of the
JN.1variant havebeen reported
till December 21 in the coun-
try,” an official source said.

The Kerala case,a 79-year-
old woman, has recovered

without complications. She
had mild symptoms and was
the first case of JN.1 to be
detected in India. The detec-
tionwas made on December 8.

NITI Aayog member
(Health) DrVKPaul on Monday
had said that the scientific
community in India is closely
investigating the new variant
but stressed on the need for
states to ramp up testing and
strengthen their surveillance
systems.

Even though the number of
casesisrisingand the JN.1 sub-
variant has been detected in
the country, thereis no cause of
immediate concernas 92% of
those infected are opting for

home-based treatment, indi-
cating mild illness, officials
said.

There is also no increase in
hospitalisation rates and
Covid-19isanincidental find-
ing in people hospitalised due
to other medical conditions.

In a letter to states and
union territories, Union Health
Secretary Sudhansh Pant on
Monday had underlined the
critical Covid-19 control and
management strategies con-
sidering the upcoming festive
season and advised them to
put in place requisite public
health measures to minimise
the risk of increase in trans-
mission of the disease.

Sundaram home fin plans to double
small biz loans branch countinayr

FE BUREAU
Chennai, December 22

SUNDARAM HOME FINANCE
is planning to double the
number of its small business
loans (SBL) branches to 50 over
the next 9-12 months as it
continues to expand in tier II
and III cities.

Following its foray into the
small business loans segment
in October 2022,the company
has opened more than 25
exclusive branches in south
and west Tamil Nadu and dis-
bursed 65 crore in the first
year.As part of the expansion,

The company is also
foraying into the
affordable housing
segment and looks to
open 10 branches

the company has opened an
exclusive SBL branch in
Kanchipuram.The newbranch
will provide business loans of
upto¥20lakhagainstresiden-
tial properties.

been doing well in recent
times. The town also attracts
lakhs of tourists and devotees
around the year. We already
haveastrong presencein north
Tamil Nadu for the home
finance business and under-
stand this market well..”

The company is targeting
disbursements of around ¥10
crore in the initial phase of its
launchin thisregion.As part of
its growth plans, Sundaram
Home Finance will explore fur-

ther expansion into towns
such as Arani, Ambur and
Tiruppattur next year.

The company is in the
process of foraying into the
affordable housing segment
and is looking to open 10
branches and hire up to 75
people initially.

Sundaram Home Finance
reported a net profit of X117
crore on disbursements of
X 2,307 crore for the half year
of the current fiscal.

Mass suspensions bid
to silence us: Oppn

SAMAN HUSAIN
New Delhi, December 22

HITTING THE STREETS over
the mass suspension of Oppo-
sition MPs — their first joint
protest outside Parliament —
senior leaders of the INDIA
bloc on Friday accused the BJP
government of throttling
parliamentary democracy
and subverting the Constitu-
tion, signalling, once again,
their intention to frame these
issues as key talking points in
the run-up to the Lok Sabha
elections.

A day after the turbulent
Winter Session of Parliament
— which saw a record suspen-
sion of 146 Lok Sabha and
Rajya Sabha MPs —cametoan
end, senior Oppositionleaders
addressed a protest in Delhi.
Among those present were
Congress president Mallikar-
jun Kharge,Rahul Gandhi, NCP
chief Sharad Pawar, Left’s
Sitaram Yechury and D Raja,
R]D’s Manoj Jha, DMK’s
Tiruchi Siva. Similar protests
were also held in several state
capitals.

While Kharge and several
other leaders said democracy
was under threat, Rahul, once
again linked the breach to
unemployment — an issue
which he feels would strike a
chord with the people.

“The obvious first question

did theybring the gas canisters
inside Parliament? They could
have brought something else
too...The second question is
why did they do the protest.
The reason is unemployment.
There is massive unemploy-
ment in the country...the
youth of the country are not
able to find jobs,” Rahul said.

“I told someone who does
surveys to carry outasurveyin
any city to find out how much
time India’s youth spend on
mobile phones...on Instagram,
Twitter and Facebook... in a
day. I was surprised. The
answer is seven-and-a-half
hours...because Narendra
Modihasnot giventhemjobs,
their jobs have been
snatched...theyareleft spend-
ing long hours on Instagram,
Facebookand Twitter...Thisis
India’s reality,” he said.

Kejriwal
gets fresh
summons
from ED

PRESS TRUST OF INDIA
New Delhi, December 22

THE ENFORCEMENT DIREC-
TORATE has issued a third
summons to Delhi chief min-
ister Arvind Kejriwal for ques-
tioning on January 3 in the
excise policy-linked money
laundering investigation,
official sources said Friday.
By issuing the fresh notice
under the Prevention of
Money Laundering Act
(PMLA), the federal agency has
also rejected Kejriwal’s

breached security...and that is
alsoyour fault... This feeling is

there in the minds of every
youth. The media would not
talk about unemployment...
the media says Rahul Gandhi
shot a video in Parliament
House..The media did not
raise questions on the suspen-
sion of 150 MPs...theydid not
ask Amit Shah questions
about the breach...the media
doesn’t talk about unemploy-
ment,” he said.

He said the MPs who were
suspended were the voice of
the people of India.

contention that the sum-
monses were “not in conso-
nancewith thelaw”and hence
be withdrawn.

The agency, according to
the sources, believes that the
summonses sent to the Delhi
chief minister were “well
within the PMLA procedures
and law and there are no spe-
cial exceptions for any person
under this criminal law.”

The summonses are
“issued with reasonable time
gap,’the sources said.

SMF(G SMFG INDIA CREDIT COMPANY LIMITED

tndlsteedt - {formerly Fullerton India Credit Co. Ltd.)
Repislersd Dffice: Megh Towers, Jrd Flooo 0id Ko 307, Bew No. 165, PH Road,

Maduravovgl, Chennal

AOO0SS, Tamil Macki. Website; wwa,smigindiacredilcgm

INVITATION FOR COUNTER BIDS FOR SALE OF
NON PERFORMING ASSETS OF SMFG INDIA CREDIT COMPANY LIMITED

ishowdid theygetinside. How “That is why the youth...

Managing director Laksh-
minarayanan Duraiswamy
said: “Kanchipuram is a trad-
ing hub and SMEs there have

IFIE
RECRUITMEN

SITUATION
VACANT

Stock Market , Terminal
Oparator (Mism Must)
Salary+Incentive .
Gandhinagar, Gujarat
9974703401

Q0502 12B44-1

“IMPORTANT"

Whilst core & teloen peior to accoptence of
atherising copy, € is not possibie 1o veridfy
i comams. The ledian Express Limisad
cannot ba held responsible for such
contants, nor for any los or Smege
ncumad & a resuk of ransachons with
companas, assocations o indviduals
advarfisng  in N5 NeWSpIpEE  OF
Pubficatons. Ve thamlore nicommend &a
seadars makn Pecessary inguinies befom
sending any monies oF enienng o oy
agramams with adverisan or otharwice
acting on on adverisamant n any manner
whatscawar, Ragisinred 16%ers ane not
gecapied in msponss 10 hox number
atvertigerand

S. E. RAILWAY — TENDER

On behalf of President of India, DRM
{S&T), South Eastern Railway, Adra, Pin-
T23121, Wast Bengal invites fallowing a-
tenders with closing date & fime of tender
i% 10.01.2024, 11.00 hrs. Details are
availabla at website www.ireps.gowv.in:
Tender Notice No.: SnT_e_Tender_
ADA 23 24 43, Date: 20.12.2023.

doter & Canara Bank £\
Rt |

Name of the work: Signalling and
Telecom ouldoor Cable Shifting work
incleding other gears in connaction with
following Engineering works (i}
Construction of RUB/Subway for
elimination of Manned LC Gates AM-44
between LY D-MLO & PK-5 between PRR-
K5X Section by cut & covar mathod in
Adra Division, (il Construction of small
haighl subway lor (rasspasser liau of
tanned LC Gates PK-7, BR-1 and BR-
108 between PRR-KSX & BOQA-MSAE
Section by cul & cowver mathod in Adra
Division, Tender Value: ¥ 62,00,453.90.
Tendar Motice No.: SnT & Tender
ADA 23 24 44, Date: 20,12.2023.
Mame of the work: Provision of
replacemant of overaged Dataloggers in
Adra Divislon to upgrade their input
capacilty. Tender Valua: T 1,84 45 27957,
Closing date & time of tender is
11.01.2024, 11.00 hrs. Delails ara
available at website www.ireps.gov.in;
{PR-851)

FORM G
INVITATION FOR EXPRESSION OF INTEREST
[Lnder Hequlalion 360 (1) of the Insehvency and Bankrgicy
(insolvency Resdlufion Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

(ax ]

Date: 23" Decambsr 2023
Placa: Sural

Kame of the corporate debtor along
with PANY CINY LLP no

| Addrass of the reqistared affoe :

| URL of wehsits
Desails of place whene the majority of
| fixed assets ane located,
| Installed capacty of main products/ senvices

Ouantiy and value of man products’
seraicas so6d in last financial year

| Number of employees’ warkmen

| Further details ncluding last avalable financial

staterments {with schedules) of two years, lists
of creditors, relevant dates for subsequent

| events of the pracess are available at
Eligiility for regolution applicants under
seclion 25(2)(h} of the Code is available a1

| Last data for raceipt of exprassion of interast

.| Date of issue of the provisional list of

prospeciive resolution applicants

| Last date for submission of objections tn
provisional list applicanis

| Date of issue of final kst of prospacive
razalufion apolicants

| Date of issue of information memarendum,
evaluafion matrix and reguest for resaludion

| plans to prospective resolufion epplicants

| Last date for submission of resolution plans

.| Process email 1D b submil ECI

RF for Mis, Precision Realty Developers Private Limited
IBBI Regisiration No.: IBSIIPA-DO1P-P01104 2017-18M11790

Precision Realty Developers Private
Limited (Formery known a5 Kaa Yee
Retail Infra Prvate Limited)

| UTOZ00MHZO0TFTC 166832 N
Currant Registerad Office: Shop No, 45,
anound Floor, F wing, Knsha Arcade,
buiding Ma. 11, Yashwant Shrushi, Khaira
Boesar Palghar Thana M 401507 [N
INon-oparational)
Previous Registerad Office: Krowledge
House, Shyam Magar, ON. Jogashwan -
Wikhmali link Road Jogashwarn - East
Pduimbai -4 00060

immovatle asseds | Burdwan West Bengal
| Mavable assets | Not yet identified

Mot vet idenlified

Salas of senvices amaunding approx.

F=. 261.2 lakhs as per audiled financial

stetameant for francial year ending 31022023

[Cumentty anly Rerd ncome of wanebousa).

Mt Knan

Details can be sowght in elecironic form

by email &t ip.propl@amal com

Datails can be sought in eeckanic farm
by amail at: ip.prdpl@amal.com

OB January, 2084
18" January, 2024

237 Jamuary, X024
" 077 February, 2024
| O7 February, 2024
| 08" March, 2024

ip.prdplEgmail com

Sdl-
CA. Pradesp Kumar Kabra

Email; . prdpl@gmail com

LOWER PAREL BRACH : Unit No. 1. Ground Floor, Times Tower, Kamala Mills
Compound, 5. B. Road, Lower Parel (West), Mumbal-400 013, Maharashtra
POSSESSION NOTICE ISECTION 131411

(For Immovable Property)

WHEREAS : The undersigned being the Authorised Officer of ihe Canara Bank
Lower Paral, appointed under Securitisation And Reconstrecton of Financial
Assels and Enforcement of Security Inlerest Act, 2002 (Act 54 of 2002) [hareinafter
refarred to as "the Act™) and in exercise of powers conferred under Section
13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a
Demand Maotice dated 13.10.2023 calling upon the Borrower : Mr. Akash Bhagwan
Thorat, Address : Room Mo. 07, Chawl No. 133, Anjirwadi, Nera New Post Office,
Mumbai, Mazgaon, Maharashtra-400 010 to repay the amount mentioned in the
Maotice, being ¥ 23,42,971.86 (Rs. Twenly Three Lakh Forty Two Thousand Nine
Hundred Seventy One & Eighty Six Paisa Only) as on 131002023 plus intersst
clue ard clher cost within 60 days from thi dale of recespl of the said notice.
The borrower / Guarantor having fadled to repay the amount notice s hersby
ghven 1o the barrower and the Publc in General, that the ndersignad has taken
possession of the property described hareim below in exercise of powers confarred
o hirn | ber under seclion 13 (4) of the said Act, read wilh Rule 8 & 2 of the said
Ruf= on this 14.12.2023.
The Boredwas in particutar and the Puldlic n Gomeral are ey Cautioned nod 10
deal with the property and any dealings with the property will be subject to the
charge of Canara Bank, Lower Parel lar an amount of € 83,01,565.67 (Rs. Sixly
Three Lakhs One Thousand Five Hundred Shety Five & Paisa Sikty Seven Only).
The borroser's attention i myvibed 1o the provisions of Section 13 (8] of the A, in
respect of time available, to redeem the secured asasts,

Dascription of the Immovable Property
ALL THAT PART & PARCEL OF PROPERTY BEARING DETAILS :- Mr. AKASH BHAGWAN
THORAT, Residential Flal bearing Flai Mo, 102 admeasuring 33,86 5q. Mirs, Carpet Area
an 1 Floor of building known g3 “BLISS RESIDENCY" ‘D' Type, Constructed on land
bearing Survey Mo. 3214, Situate at Village Dhamote, Taluka Karjat & District Raigad.

Sdl-
Date :14.12.2023 Suthoresed Officar
Place: Mumbai Canara Bank

Registered Office: Solitaire Corporate Park, Building No. 4,
SI COM Guru Hargovindji Road, Chakala, Andheri (East), Mumbai -
LIMITED 400093. Tel.: 022-66572700, Website: www.sicomindia.com

The Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest (Act), 2002

Whereas, the undersigned being the Authorized Officer of SICOM Limited under the

Securitization and Reconstruction of Financial Assets and Enforcement of Security

Interest (Act), 2002 (54 of 2002) and in exercise of powers conferred under the Section

13(2) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002 issued a

demand notice dated 11" January 2019 calling upon the Borrower / Mortgagor Company

namely Baker Technical Services Pvt. Ltd. / Guarantors and Mortgagors to repay
the amount mentioned in the demand notice being Rs. 7,20,32,531/- (Rupees Seven

Crores Twenty Lakh Thirty Two Thousand Five Hundred and Thirty One Only) as

on 31% December 2018 together with further interest thereon at agreed rate, lent and

advanced to the Borrower / Mortgagor Company within 60 days from the date of receipt
of the said notice.

The Borrower / Mortgagor company / Guarantors and Mortgagors having failed to repay

the amount, notice is hereby given to the Borrower / Mortgagor Company / Guarantors

and Mortgagors and the public in general that the undersigned has received / taken

Physical Possession of the property described herein below on 19" December, 2023

in exercise of powers conferred on him under section 13(4) of the said Act read with Rule

9 of the said Rules and in compliance with Writ of Commission dated 1/11/2023 and

Order dated 2/09/2023 passed by Additional Chief Metropolitan Magistrate 19" Court

Esplanade, Mumbai in Case No. 749/SA/2019.

The Borrower / Mortgagor company, Mortgagors and Guarantors in particular and the

public in general is/are hereby cautioned not to deal with the property and any dealings

with the property will be subject to the charge of SICOM Limited for an amount of

Rs. 20,67,08,036/- as on 31 October 2023 and further interest thereon.

DESCRIPTION OF THE IMMOVABLE PROPERTY

1) All that premises being the flat measuring 2000 Sq.feet carpet area equivalent to
3300 Sq.feet or thereabouts saleable area on the entire First Floor of the building
known as “Narang Manor” constructed on the plot of the land bearing Plot No. 96-B,
CS No. F/454/B at 15" Road, Bandra (West), Mumbai - 400050 within the limits of the
Municipal corporation of Greater Mumbai, Taluka Bandra, District and Registration
Sub-District Mumbai Suburban mortgaged by Baker Technical Services Pvt. Ltd.

2) All that premises being the flat admeasuring 1300 sq.feet Carpet Area + Terrace
admeasuring 400 sq.feet carpet area aggregating 1700 sq.feet carpet area
equivalent to 3000 sq.feet or thereabouts saleable area on the entire Fifth Floor of
the building known as “Narang Manor” constructed on the plot of the land bearing
Plot No. 96-B, CS No. F/454/B at 15" Road, Bandra (West), Mumbai - 400050 within
the limits of the Municipal Corporation of Greater Mumbai, Taluka Bandra, District
and Registration Sub-District Mumbai Suburban mortgaged by Sunita D. Narang.

3) All that premises being the flat admeasuring 1200 sq.feet carpet area equivalent to
2000 sq.feet or thereabouts saleable area on the entire Sixth Floor of the building
known as “Narang Manor” constructed on the plot of the land bearing Plot No.
96-B, CS No. F/454/B at 15™ Road, Bandra (West), Mumbai - 400050 within the
limits of the Municipal corporation of Greater Mumbai, Taluka Bandra, District and
Registration Sub-District Mumbai Suburban, mortgaged by Dilip Narang.

Sd/-
Date: 19" December, 2023 Authorized Officer
Place: Mumbai (SICOM Limited)

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
APPENDIX IV (RULE 8 (1)

U.P. CO-OPERATIVE SUGAR FACTORIES FEDERATION LTD.

9-A, Rana Pratap Marg, Lucknow
SHORT TERM TENDER NOTICE

Raf na. B3 UPRTECHET N 2023-24 Dakad: 22122023
On line e-tenders ane invited from manufacturers (as per details given in tender documents)
for SUPPLY AND ERECTION OF 25MM & 40MM LRB SLAP LAGGING AND
ALUMINIMUM CLADDING TO QUR 22 Cooperative Sugar Factonies (EXCEPT RAMALA
& SATHIADH IN UTTAR PRADESH from Criginal Manufacturers and expenenced parties.
The e-ender docurments with detailed specifications, terms and conditions elc. can be
downloaded from  e-tender porial hitpetenderup.nicin & federation website
www upsugarfed. ong time to tme. The Managing Direcior Federalion reserves the right o
cancel any or all bidsfannual e-bldding process withaew! azsigning any reason bo & declson
of Federation will be final & binding. [RAMAKANT PANDEY)

[MANAGING DIRECTOR)

(FORMERLY FULLERTON INDIA CREDIT CO. LTD.)

SMFG India Credit Company Limited (formerly Fullerton India Credit Co. Ltd.)
(SMICC), intends to sefl certain non-perfarming assets, the details of which are more
particutarly sat out below (Proposed Sale). SMICC now invites courter bids (Counter
Bids) from ARCs/ Banks/ eligible NBFCs and eligible Fis for the sale of cerfain non-
performing assets on its books, as per the extant RBI guidalines (Interested Parties),
Eligibée Interested Parties may download the detailed public notice document from the
wehsite of SMICC accessible at www.smfigindiacredit.com (Public Notice).
The Proposed Sale shall be on &n ‘as is where is, as is what is, whatever there i3 and
without recourse basis’ and 15 being conductad by way of an alectromc bidding
process under the Swiss Challenge Method, based on an existing offer received by
SMIGC (Primary Offer) at the price set out below (Reserve Price/ Base Bid). Please
note that the Proposed Sale will be subject to the outcome of the Counter Bid process
and final approval by the competent authority of SMICC
Total outstanding as on Reserve Price/
d1st Oclober 2023 | Base Bid (Rs. In Cr)

Terms of Proposed Sale

PUBLIC NOTICE

Tata Consumer Products Limited
Registered Office; C-101, 247 Park, L.B.5. Marg Vikhroli {West), Mumbai-400083.

HOTICE is hereby given that the certificate for the under mentioned securities of the company
has/have been lost/misplaced and the holder of the said securities / applicant has/have
applied to the Company to issue duplicate certificate.

Any person who has a claim in respect of the said secunities should fodge such daim with
the company at its Registered Office within 15 days from this date, else the Company will
proceed to Bsue duplicate certificate without further intimation.

Approximately Rs. Rs. 29,00,00,000/-
396,61,00,000/- (Rupees |{Rupees Twenly
Three Hundred and Nine Crore Only)
Minety Six Crore and
Sixty One Lakhs)

As per the terms and conditions
sel oul under Annexure A of the
Public Notice.

Hame of Holder | Kind of Securities | Mo. of Securities | Distinctive number
& Face value
Vinod Kumnar Jain | Eguity & 1{one) 500 219087971 — 21909290

The electronic bidding’ e-bidding under Swiss Challenge Method will be
conducted on December 27, 2023 from 10.00 AM to 1.00 PM {I5T).

Please nota that the non-performing assets will be asctionad as a single pool of asset{s)/and
or individual assets at the sole discretion of SMICC. Interested Parties are required io
provide SMICC with the names of their authorised official{s) along with their contact
details, The names and contact details of the representatives of the Interested Parties
may b sent o SMICC at the following e-mail I0: yuvaraj.selvaraji@smigindia.com.
The procedure for e-bidding will be provided separately in
fhittps:/'smigindia.auctiontiger.net. which has been appointed by SMICC for carnying

outthe e-auction,
20/~ (Authorised Officer)

Place: Kolkata
Date: 22.12.2023

Vinod Kumar lain

aMFG India Credit Company Limited (formerly Fullerton India Gredit Go. Lid.)

fi-nanci“. ep. .in

PPFAS Mutual Fund

PPFAS Asset Management Private Limited
(Investment Manager to PPFAS Mutual Fund)

Registered Office: - 81/82, 8th Floor, Sakhar Bhavan, Ramnath Goenka Marg,
230 Mariman Point, Mumbai - 400 021, Maharashtra, INDIA. Tel.: 91 22 6140 6555 Fax: 91 22 6140 6590.
E-mail: mfizeppfas.com. Website: www.amc.ppfas.com CIN No: - UB5100MH2011PTCZ20623

1. NOTICE CUM ADDENDUM TO THE STATEMENT OF ADDITIONAL INFORMATION (SAl), SCHEME INFORMATION DOCUMENT
{SID} AND KEY INFORMATION MEMORANDUM (KIM) OF ALL THE SCHEMES OF PPFAS MUTUAL FUND ("The Fund")

Appointment of Additional Fund Manager - Debt:

Investors/Unitholders are requested to note that the Board of the Directors of PPFAS Asset Management Private Limited {'PPFAS AMC') and
PPFAS Trustee Company Private Limited {'PPFAS TC') have approved the appointment of Ms. Mansi Kaniya as an Additional Fund Manager -
Debtwith effect from December 22, 2023.

Accordingly, the section “Information on Key employees of the Asset Management Company’ in the SAl shall include the following

(Co - Fund Manager - Debt)

MS-(Finance)
B.com (Hons)

details:

Name of the Key Personnel | Age Qualification Brief Experience

and Designation

Mansi Kariya 36 Years | CFA Charter Holder| Ms. Mansi Kariya joined PPFAS Asset Management Private Limited

in 2018 as Debt Dealer.

she is a credit research analyst handling various companies and also a debt
dealer. In her previous rales, she has also worked as a research associate and
senior executive debt products for 3.5 years.

All other terms and conditions in SAl of the fund remain unchanged.
Investors/Unitholders are requested to take note of the above.
2. CHANGE IN FUND MANAGEMENT RESPONSIBILITIES

The Fund management responsibilities of the following schemes shall also be changed as under;

The relevant sections of SAl shall stand modified in accordance with the above.

Mr. Raunak Onkar (Overseas Equity Segment), and
Mr. Raj Mehta {Debt Segment)

Name of Scheme(s) Existing Fund Manager(s) Fund Manager|s) with effect from December 22, 2023
Parag Parikh Flexi Mr. Rajeev Thakkar and Mr. Rukun Tarachandani | Mr. Rajeev Thakkar and Mr. Rukun Tarachandani
Cap Fund (Domestic Equity Segment], {Domestic Equity Segment],

Mr. Raunak Onkar (Overseas Equity Segment), and
Mr. Raj Mehta & Ms. Mansi Kariya {Debt Segment)

Parag Pankh Liquid Fund
Parag Parikh ELSS
Tax Saver Fund

Wh; ol Mehts
Mr. Rajeev Thakkar, Mr. Raunak Onkar and

Mr. Rukun Tarachandani {Equity Segment), and
Mr, Raj Mehta {Debt Segment)

Mr. Rej Mehta and Mz. Mansi Karlya
Mr. Rajeev Thakkar, Mr. Raunak Onkar and

Mr. Rukun Tarachandani (Equity Segment), and
Mr. Haj Mehta & Ms. Mansi Kariya {Debt Segment)

Parag Parikh Conservative

\r. Rajeev Thakkar, Mr. Raunak Onkar and

Me. Rajeev Thakkar, Mr. Raunak Onkar

Arbitrage Fund

Mr. Rukun Tarachandani {Equity Segment), and
Mr. Raj Mehta {Debt Segment)

Hybrid Fund Mr. Hukun Tarachandani (Equity Segment), and and Mr. Rukun Tarachandani {Equity Segment),
Mr. Raj Mehta {Debt Segment) and Mr. Raj Mehta & Ms. Mansi Kariya (Debt Segment)
Parag Parikh Mr. Rajeev Thakkar, Mr. Raunak Onkar and Mr. Rajeev Thakkar, Mr. Raunak Onkar and

Mr. Rukun Tarachandani (Equity Segment),
and Mr. Raj Mehta, Ms. Mansi Kariya {Debt Segment)

Place: Mumbai
Date: December 22, 2023

Investors/Unitholders are requested to take note of the above.

For PPFAS Asset Management Private Limited
(Investment Manager to PPFAS Mutual Fund)

Sd/-
Director

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,
READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.

PPFAS A&/

MUTUAL FUND

Thara's only ane righl way®




FORM G
INVITATION FOR EXPRESSION OF INTEREST

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016

RELEVANT PARTICULARS

.| Name of the corporate debtor along with PAN/

CIN/ LLP no

Precision Realty Developers Private Limited (Formerly known as
Kaa Vee Retail Infra Private Limited)
U70200MH2007PTC166932

.| Address of the registered office :

Current Registered Office: Shop No. 45, Ground Floor, F wing,
Krisha Arcade, building No. 11, Yashwant Shrusti, Khaira Boisar
Palghar Thane MH 401501 IN (Non-operational)

Previous Registered Office: Knowledge House, Shyam Nagar, Off.
Jogeshwari — Vikhroli link Road Jogeshwari — East Mumbai -400060

.| URL of website

. |Details of place where the majority of fixed

assets are located.

Immovable assets : Burdwan West Bengal
Movable assets : Not yet identified

5. [Installed capacity of main products/ services.

Not yet identified

6.| Quantity and value of main products/ services

sold in last financial year

Sales of services amounting approx. Rs. 261.2 lakhs as per audited
financial statement for financial year ending 31.03.2023 [Currently
only Rent income of warehouse].

evaluation matrix and request for resolution plans
to prospective resolution applicants

7.1 Number of employees/ workmen Not Known
8. | Further details including last available financial | Details can be sought in electronic form by email at:
statements (with schedules) of two years, lists of | ip.prdpl@gmail.com
creditors, relevant dates for subsequent events of
the process are available at:
9.| Eligibility for resolution applicants under section | Details can be sought in electronic form by email at:
25(2)(h) of the Code is available at ip.prdpl@gmail.com
10.| Last date for receipt of expression of interest 08" January, 2024
11, Date of issue of the provisional list of prospective | 18" January, 2024
resolution applicants
12| Last date for submission of objections to|23" January, 2024
provisional list applicants
13| Date of issue of final list of prospective | 02" February, 2024
resolution applicants
14.Date of issue of information memorandum, 07" February, 2024

15, Last date for submission of resolution plans 08™ March, 2024
16. Process email 1D to submit EOI ip.prdpl@gmail.com
Sd/-
CA. Pradeep Kumar Kabra
RP for M/s. Precision Realty Developers Private Limited
IBBI Registration No.: IBBI/IPA-001/I1P-P01104 /2017-18/11790
Email: ip.prdpl@gmail.com
Date: 23" December 2023

Place: Sur

at
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